F.No. 27(39)/Tranf. Policy/CESTAT/Admn-08

Customs, Excise & Service Tax Appellate Tribunal, 

West Block - 2, R.K. Puram, New Delhi – 110066

Dated : 21/05/09

ORDER

The Hon’ble President is pleased to make the following transfer/posting considering the administrative exigencies and public interest w.e.f. 01/07/09.

	NAME
	FROM
	TO

	MR. P. KARTHIKEYAN, MEMBER(TECHNICAL)
	CHENNAI
	BANGALORE




BY ORDER

Sd/-
(S. CHANDRAN)

REGISTRAR

Copy to:-

1. Hon’ble Mr. P. Karthikeyan, Member(Technical), CESTAT, Chennai.

2. SPS to Hon’ble President, CESTAT, New Delhi

3. Under Secretary Ad. 1C, Ministry of Finance, Department of Revenue, North Block, New Delhi.

4. Chief Departmental Representative/Jt. CDR/CESTAT, Delhi, Bangalore, Chennai.

5. P.A.To Registrar/Dy. Registrars, CESTAT, New Delhi/Chennai.

6. Assistant Registrars, CESTAT, Delhi, Mumbai, Kolkata, Bangalore, Ahmedabad., Chennai.

7. The Pay & Accounts Office, M/o Finance, D/o Revenue, New Delhi.

8. Cash Section/Library/C.T. section, CESTAT, New Delhi.

9. Guard File/Personal file/Office copy.

Sd/-
(S. Chandran)

Registrar
F.No. 27(39)/Tranf. Policy/CESTAT/Admn-08

Customs, Excise & Service Tax Appellate Tribunal, 

West Block - 2, R.K. Puram, New Delhi – 110066

Dated : 21/05/09

ORDER

The Hon’ble President is pleased to make the following transfer/posting considering the administrative exigencies and public interest w.e.f. 01/07/09.

	NAME
	FROM
	TO

	DR. C. SATAPATHY, MEMBER(TECHNICAL)
	KOLKATA
	CHENNAI




BY ORDER

Sd/-
(S. CHANDRAN)

REGISTRAR

Copy to:-

1. Hon’ble Dr. C. Satapathy, Member(Technical), CESTAT, Kolkata.

2. SPS to Hon’ble President, CESTAT, New Delhi

3. Under Secretary Ad. 1C, Ministry of Finance, Department of Revenue, North Block, New Delhi.

4. Chief Departmental Representative/Jt. CDR/CESTAT, Delhi, Kolkata, Chennai.

5. P.A.To Registrar/Dy. Registrars, CESTAT, New Delhi/Chennai.

6. Assistant Registrars, CESTAT, Delhi, Mumbai, Kolkata, Bangalore, Ahmedabad., Chennai.

7. The Pay & Accounts Office, M/o Finance, D/o Revenue, New Delhi.

8. Cash Section/Library/C.T. section, CESTAT, New Delhi.

9. Guard File/Personal file/Office copy.

Sd/-
(S. Chandran)

Registrar
F.No. 27(39)/Tranf. Policy/CESTAT/Admn-08

Customs, Excise & Service Tax Appellate Tribunal, 

West Block - 2, R.K. Puram, New Delhi – 110066

Dated : 21/05/09

ORDER

The Hon’ble President is pleased to make the following transfer/posting considering the administrative exigencies and public interest w.e.f. 01/07/09.

	NAME
	FROM
	TO

	MR. T.K. JAYARAMAN, MEMBER(TECHNICAL)
	BANGALORE
	KOLKATA




BY ORDER

Sd/-
(S. CHANDRAN)

REGISTRAR

Copy to:-

1. Hon’ble Mr. T.K. Jayaraman, Member(Technical), CESTAT, Bangalore.

2. SPS to Hon’ble President, CESTAT, New Delhi

3. Under Secretary Ad. 1C, Ministry of Finance, Department of Revenue, North Block, New Delhi.

4. Chief Departmental Representative/Jt. CDR/CESTAT, Delhi, Kolkata, Bangalore.

5. P.A.To Registrar/Dy. Registrars, CESTAT, New Delhi.

6. Assistant Registrars, CESTAT, Delhi, Mumbai, Kolkata, Bangalore, Ahmedabad., Chennai.

7. The Pay & Accounts Office, M/o Finance, D/o Revenue, New Delhi.

8. Cash Section/Library/C.T. section, CESTAT, New Delhi.

9. Guard File/Personal file/Office copy.

Sd/-
(S. Chandran)

Registrar
